Z ' NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
 AHMEDABAD

TP No. 45-A/2016, TP No. 45-B/2016 & TP No. 45-C/2016
TP No. 45/397-398/NCLT/AHM/2016 (New)

CA No. 232/2013, CA No. 189/2014 & CA No0.263/2014
C.P. No 73/397 -398/CLB/MB/2013(0ld)

Coram: ' _ Present: Hon ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

Name of the Company: o Girdhar Viramgana & Oirs.
Balaji Embroidery Pvt. Ltd.

Section of the Companies Act: Section 397—398 of the Companies Act 1956
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ORDER

Learned PCS Mr. Dhiren Dave present for Petitioner no. 1 Learned Advocate Mr.

Vishal Sevak present for Respondents no. 1, 3, 5 and 6. None present for other
Respondents

List the matter_on 09.08.2017. o . J\)—*j/\;‘* TR o

BIKKI RAVEENDRA BABU
 MEMBER JUDICIAL

Dated this the 24th day of July, 2017.




